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THE MINISTER OF INFORMATION AND BROADCASTING (SHRI PRAKASH
JAVADEKAR): (a) and (b) Election Commission of India has a well structured mechanism at
the national, state and district levels to receive complaints relating to ‘Paid News’ and take
necessary remedial action. The expenditure involved in these cases is included in the

election expenditure of the candidates against which the paid news cases are confirmed.

Press Council of India (PCI) a statutory autonomous authority has been set up under
the Press Council Act, 1978 with twin objectives to preserve the Freedom of the Press and

to maintain and improve the standards of newspapers and news agencies in India.
UN study on impact of SBM

1519. DR. ASHOK BAJPALI: Will the Minister of JAL SHAKTI be pleased to state:

(a) whether as per a United Nations (UN) study, impact of Swachh Bharat Mission
(SBM), in reducing open defecation is highly satisfactory;

(b) ifso, the details thereof, during 2014 to 2019, State-wise;

(¢) whether Government would continue SBM with the same speed and spirit;
(d) if so, the details of the further plans; and

(e) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF JAL SHAKTI (SHRI RATTAN
LALKATARIA): (a) Government of India had launched Swachh Bharat Mission (Gramin)
on 02.10.2014 with the aim to attain Open Defecation Free (ODF) India by 2nd October,
2019. As per the United Nations Children Funds (UNICEF) study (2017), it was estimated
that ¥50, 000 is saved every year on average by a housechold in an ODF village due to health
costs avoided. Another study of UNICEF undertaken on environmental impact of SBM in
2019 revealed that the relative risk of faecal contamination of groundwater traceable to
human is 12.7 times less likelihood in ODF villages. Further, as per the World Health
Organisation (WHO) Study released in 2018, it was estimated that Swachh Bharat Mission
(Gramin) would result in averting more than 3, 00, 000 deaths (diarrhoea and protein-energy
malnutrition) between 2014 and 2019.

(b) State/UT-wise percentage of sanitation coverage as on 02.10.2014 and the
percentage of ODF declared villages as on 02.10.2019 are given in the Statement (See

below).

(¢) to (e) Government is now focusing on ODF-Plus activities i.e. sustainability of

ODF status and to cover the villages with Solid and Liquid Waste Management (SLWM).
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Statement

State/UT-wise percentage of sanitation coverage as on 02.10.2014 and the
percentage of ODF declared villages as on 02.10.2019

SI. No. State/UT Percentage sanitation Percentage of
coverage as on ODF declared
02.10.2014 villages as

on02.10.2019

1 2 3 4

1. Andaman and Nicobar Islands 55.19 100
2. Andhra Pradesh 43.10 100
3. Arunachal Pradesh 3741 100
4. Assam 3798 100
S. Bihar 24.77 100
6. Chandigarh 9431 100
7. Chhattisgarh 31.88 100
8. Dadra and Nagar Haveli 4371 100
O. Daman and Diu 7.25 100
10. Goa 60.59 100
11. Gujarat 3741 100
12. Haryana 76.29 100
13. Himachal Pradesh 87.60 100
14. Jammu and Kashmir 2324 100
15. Jharkhand 19.34 100
16. Karnataka 3829 100
17. Kerala 95.19 100
18. Ladakh 49.39 100
19. Lakshadweep 98.34 100
20. Madhya Pradesh 29.25 100

21. Maharashtra 4793 100
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1 2 3 4
22. Manipur 43.29 100
23. Meghalaya 5272 100
24. Mizoram 60.43 100
25. Nagaland 49.17 100
26. Odisha 10.61 100
27. Puducherry 49.57 100
28. Punjab 75.07 100
29. Rajasthan 26.59 100
30. Sikkim 91.85 100
31. Tamil Nadu 4830 100
32. Telangana 2745 100
33. Tripura 51.17 100
34. Uttar Pradesh 32.63 100
35. Uttarakhand 68.31 100
36. West Bengal 5324 100
INDIA 38.70 100

Source: Data reported by the States/UTs on the online Integrated Management Information System
(IMIS) of SBM(G).

Ganga Data Collector application

1520. SHRIMATT VANDANA CHAVAN: Will the Minister of JAL SHAKTI be pleased

to state:

(a) whether Government has launched a mobile application, namely, “Ganga Data

Collector”, under the Biodiversity and Ganga Conservation Project;

(b) if so, the details thereof, including the funds sanctioned and utilised by

Government for the same;

(¢) number of’Ganga Prahris’ and staff of the forest departments of the States

concerned trained to collect data using the application;



